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PREFACE

This publication contains a brief resume’ of work done by Lok Sabha
during the Sixth Session of Fifth Lok Sabha, 1972.

New DeLHI; S. L. SHAKDHER,
January 11, 1973. Secretary.
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RESUME’ OF WORK DONE BY LOK SABHA DURING THE SIXTH SESSION
OF FIFTH LOK SABHA—-NOVEMBER-DECEMBER, 1972

1. DURATION OF SESSION

Date of commencement 13th November, 1972

Date of adjournment sine die 22nd December, 1972

Datc of prorogation

. . 28th December, 1972
Number of days of sitNings 29
Number of hours of sittings . . 183 hours.

2. ADJOURNMENT MOTION

Admitted and discussed:

Subject Name of Member Date Date Decision
when when of the
admitted d'scussed House

Time taken

H. M,
Rise in prices with Shri S. M. Banerjee 13-11-72 I14-11-72 Negatived
particular reference 4 31
to levy sugar and N
vanagpati.




30 uonmusud | o5
Um0 uosuaxa
@My 10 wopow vy

Jo uonmusud 105 sum
JO UoIsuX3 10y UoOW Y

N 3B, [ o prefsounu

Tl-zi-g1

(sanutmony yusof
M jo woday aypy jo
uonglussord 105 sum
Jo  uommANs 1apumy

o} uomow) zi-zidr
(sonmurwon
Tl Jo yodey e
30 Jwm jo uorsum) uolssdg  'ZL6I ‘Mg uoneonpy .
-X3 10 uonopy) z/-r1-€1 PIIEy)  poPs wmpg  Lqr
oyqos oaky

; paonposu; so
6961 ‘Mg uonnfog

-wo) Jurof jo  uoday ZL-11-£1 1318 JO BORUIAIIL LA
6 8 L 9 S 4 £ z I
- - mﬂam_nm
4q vouhu
- s['g jo
- s8> ur)
\ paus 3|qe
acuﬁvﬁﬁ.-, > n-_._oEﬂﬁMu Byqeg ay1 uo wa%.q_ uonsnponu ...—UWA
syBwaYy /5591801 JooN JOON  uaY®l WL YOT UY UOISSROSIP JO 18T - jo :re(

Joarq md s jospiy

smd :&I.Eﬂ...ow 1))
ST7114 €



wis

of the Report of the
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the last day of the
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A motion for further
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the Joint Committee)

(Motion for extension
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Session=—
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SUMMARY

Bills pending at the end of the last session «

Bills introduced . . .

Motion for consideration negatived

Bill withdrawn . O ]

Debate adjourned o . .

Part-discussed .

mllspendmglttheendofthemlonmdepauNo 977 ofBulletm

dated the 3rd January, 1973.
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4 CALLING ATTENTION STATEMENTS

-

sl. Brief Subjeat Name of the Memi»  Name of the Time
v No. ber who called Minister taken
- attention
Date of Statement
H M
1. Pakistan's intransigence in deli- Shri® Atal Bihari Sardar Swaran Singh 0° 47
neation of kine of control  Vajpayee e -
in Jammu ashmijr. 13-11-1972
*2. Disturbances in Assam on langu- Shri Priya Ranjan Shri K. C. Pant. 0'5%
age issue. Das Munsi
14-11-1972
3. The recovery of letter bombs Shri Shashi Bhushin Siirt BN, Bihugurid 0'45
in various post offices of the oot
country. , 15:11-1973
4 Leuh%:hmqlnmlﬂet ef Shri Shrikishen Modi Shri L.N. Mishra 050
woollen garms¢ats imported i et v
in the garb of rags. 16-11-1972

+5. The closure of Dethi University Shri Jagannath Prof. §, Nurul Hassn 1-28
on account of violence in the Mishra - e
Campus. 17-11-1972

6. The Supreme Court ent Shri Indafit Gu Shri Rarn Niwas 11§
on Mulki RtlEs in Andhra , pte Mirdha
Pradesh.
21-11-1972
7. 'I'h; pl?wer shortage i Uttar Pra- Shri S.M. Bamerjee Shri Baijmath Kureel 028
esh. A ————
22-11-1972
8. The capture of railway stations Shri Biswanarayan Shri T. A. Pai 0-27
in certain parts of Andhra  Shastri —
Pradesh 4nd damage caused to 24-11-1972
Railway propertics.
9. Failure of the Fish ration  Bliti Sndaar Guha Shri Fakhruddin o:a0
to import fish from Bangladesh. Ali Ahmed
: P
10. Increase in the I.A.F. ﬂyintg Shri Indgajit Gupta  Shri V.C. Shukls 035
accidénts culminating in e e
tragic death on 26-11-1972 of 28-11-1672
ing Commander Gautam,
11.  Exodus of famine stricken people | Shri Madhu Ddhda-  Shri Fakhruddin Al 0°29
from rural areas of Mdum%— vate Ahmed
tra to cities like Bombay and —
Poona due to scarcity of food 30-11-1972
and drinking water.

12. The proposal by Neyveli Lignite Shri G. Viswanathan Shri Shah Nawaz Khan  0°42
Corporation close down ith .  —
Briquetting* and Carbonisa- 1-12-1978
tion Plant,

*See also S1. No. 23.
t See also SI. No. 1s.

15
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2 3 4 5
13. The Customs hold up of Shri P. Venkatasu-  Shri Y.B. Chavan o-28
tonnes of cashew kernels bbaiah
ned for Soviet Union at Cochin 4-12-1972
harbour.
14. Stoppage of grant by the U.G.C. Shri S.M. Banerjee Prof. S. Nurul Hasan 0-53
+ to several colleges in Punjab and
Haryana resulting in their 5-12-1972
closure.
t15. The recent demands of ‘Delhi Shri hgmmthno Prof. S. Narul 101
University students. Hasan,
6-12-1972
16. Arrest of 3 officials of Union Shri Vasant Sathe Shri Uma Shanker 023
Health Niinh!.ry’s food squad Dikshit
on 5-12-72 by U.P. Palice at
Chandous in Uttar Pradesh. 8-12-1972.
17. Request by the West Bengal Shri B.K. Daschow- Shri Fakhruddin 041
vernment to the Central dhury Ali Ahmed
vernment for permission to
ﬁ(.:r:hneDﬂsfromthe Food 11-12-1972
uon of India's stocks
m
18. Closure of the Banaras Hindu Shri Atal Bihari Prof. S. Nurul Hasan 054
University. Vajpayee
12-12-1972
19. Protest by the emp of Shri Madhu Dandavate Shri K. R. Ganesh 0°20
Reserve Bank of India on
12-12-72 ageinst the procedure 13-12-1972
for destroying soiled currency
notes,
20. Floods in Tamil Nadu Shri G. Viswanathan Dr. K.L. Rao 0'29
14-12-1972 .
e
21, Lack of Central Assisance to Shri M.C. Dsga Shri Annasahib P. 0-38
Rajasthan to tide over famine Shinde
condition pmmlmg in 12,500
villages there 15-12-1972
22. Murder of a Harijan student Shri Shankar Dayal Shri Ram Niwas 03§
in Hathras, Uttar Pradesh. Singh Mirdha
19-12-1972
-
#2323, Tour of riot-affected areas of Shri Samar Guha Shri K.C. Pant
Assam by "Shri K. C. Pant, 1'18
Minister of State and the 21-12-1972
latest situation there. '
Delay in according approval to Shri Bhogendra Shri Fakhruddin 023
1.3.1 ceiling Fe%umom Tha Ali Ahmed
Bihar, Andhra Pradesh, Ma.ha-
rashtra and other States. 22-12-1972

*See also Sl. No. 2

{Sce aleo Sl. No. §.
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5. DIVISIONS

Number of Divisions held—10

6. FINANCIAL BUSINESS

Subject Date of Dntu_f Time

presentation taken
(i) Rallway Budget H.M.
Sup entary Demands for 15-11-72 22-11-72 Discussion and voting 2-3
&-um in respect of the Budget on Supplementary 3
(Railways) for 1972-73. . Demands for Grants
(Railways).
Demands for Excegss Grents in 15-11-72 23-11-72 Ihscumonmd voting 047
respect of the (Railways) Demands for
for 1970-71. E:oe;s Grants (Rail-
ways

(li) General Budget

Supplemcnury Demands for Grants 14-11-73 33-::-72} Discussion and voting 3-00
of the Budget 24-11-72
(Genenl ) for 1972-73. 27-11-72

Demands for Bxcess Grants in 22-11-72 27-11-72 Discussion and voting 0-03
respect of the Budget (General) on Demands for Ex-
for 1970-71. cess Grants (Genersl),

7. LEAVE OF ABSENCE

Sl Name of Member Period for which leave granted Date when
Ne. leave
granted
1. Shri Si f Rewa. . e e 12-5-72 10 1-6-72
Martand Singh o 5 7

31-7-72 to 31-8-72 22-12-72
2. Shri Tula Ram . . . . . . . 13-11-72 to 12-12-72
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(i) Motion under Rule 374 for suspension of Membhar

Brief Subjegt Name of Member Date on Time Remarks
who moved which’ takeén
ey N
H. M.
Smpsns:on of Shyi Jyotitmoy  Skri Raj Bahadur I4-11-72 109  Adopted,

Bosu from the serwice of the
House fgr two deys.

9. OATH OR AFFIRMATION

Serial Name Constituency State Language of Date
No. oath/
affirmation
1 Shri K. Chikkalingaiah , ' Mandya Mysore English 13-11-73
(oath)
2 Shri P. G. Mavalankar , Ahmedabad  Gujarat .E{D:tpg; 13-11-33.

10. OBITUARY REFERENCES

Serial  Neme and particulars of Pate of Dite on Time Remarks
No. Memberghip death which taken
' i
3 2 3 ‘ s 6
h H M
1 Shri C. C. Desai, 22-9-73 13-11-73 )
sitting Member of Lok Sabha,
- 5
Swami Ramanand Shastri, [27-9-§a: A3=13-93 2
sitting Member of Lok Sabha. 4
Shri Shiva Chandika, 15-10-72 13-11-73
sitting -Member of "{.0k Ssbha, 4
Shri M. Rajangam, 22-10-72 13-11-72
sitting Member of Lok Sabha.
s Shri Jagannath Des, Member of the .§58~ . 13=11-72 o-
~J_  Central Legislative Assembly and 7? 1. 13-187 s
{ Provincial liament, _ J

19 L |



1 2 3 4 s &
+_6. Shri Manu Subedar, ' 10-10-72 13-11-72 H. M.
_ Member of the Central Legislative
Assembly.
Shri R. S. Vidyarthi, 28-10-72 13-11-72
Member of the Fourth Lok Sabha.
8 Shri R. Sankar 7-11-72 13-11-72 L
Member of the Constituent Assembly.
_~5 Sant Fatch Singb . 30-10-72 13-11-72
‘/io. Shri N. M. Lingam, 3-12-72 6-12-72
, Member of the First Lok Sabha. o=—08
f. Sheikhi Mohnm&‘Akbu §-12-72 6-12-72
~ " "Member of the Second Lok Sabbs. ‘ J

11, PAPERS LAID ON THE TABLE
(i) By Government . . . . . 378
(ii) By Private Members . . . . Nil

12. PERSONAL EXPLANATION UNDER RULE 157

SL Name of Member who
No. Brief Subject made the personal Date Time
o explanation taken

. H. M‘
1. Wearing of a badge by Shri Piloo Mody Shri Piloo Mody . 141172  0—0p

9. Certain remarks atout Shri Somnath shri Somnath Chmterjee 13-12-72  o=03

Chatterjec made by Shrimati Maya Ray
in the Housc on 8-12-72.

13. PETTTIONS

Presented by Members . . . . . z .




of—I
W'H

"Salsjlald JO W
-woDd Yyl 01 Ia)el oY1 Palidjal a8nOH
oYl pus npeN [fum] JO WAHTWISAOL) 34}
wWog PaAladal SJUJUINIOD [en)de] ay) Jur
-pmSay WoURIBE v PR IRDY
swo Jo Ansijuiiy i w 9aws
Jo IS Y ‘TL6I-TI-I UQ ‘npeN
jrs], JO JUAUIAOD Yl WO} Ialrew
ayy) uo 1odal [enide) B 10] [[80 01 P3P:IIpP
280K ay) “TL6I-11-L1uQ ‘TL6I-11-91
uo 3snol ayr ur “JW ‘uereffouspy
usmysi)] YS AQ Pafyer Sem Luwd oYL

‘uolssy
wureyjied a4 Surpusue 30} 1ja(] 10) sus|d Mg
03 Suipasdo.d sem 3y Usym ‘ZTL6I ‘laQuaAoN
Tl61-21-1 yi$1 oy3 uo serpepy JO wodire a1 1w suosizd
ZL61-11-L1 weugp Aq ©d "W ‘UsreyoUsw usUYSuUY LYS UO
ZL61-11-91 Uwreyouwy Ueuysu) Lys iinesse padajfe oY1 Burpnesas 385pand jO uontnd

e
aml,

asnoH ay3 Jo uoispPd

SnoH
Y1 a10Jaq
wBnoiq
T2l PIYM Iew Yy pasins
uo ard oym JQUW JO sureN Pafqns Jaug

WALLVW HOFTIAINd “¥1



1s. QUESTIONS

(i) Starred
Number of Questions put down in Question Lists . . . . . 580
Number of Questions orally answered . . . . . . . 253
(ii) Unstyrred

Number of Questions put down in Question Lists ard written answers furnished  §,€c2%

(iil) Shert Notiee
Number of Questions put down in Question Lists . . R . . I
Number of Questions orally answered . . R . . . . 1

-

*Includes 156 Unstarred Questions deleted or withdrawn by [the Members or trarsferred
from one Ministry to another Ministry.
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18. STATEMENTS BY MINISTERS
(i) Suo-moto Statements made/laid under Rule 372

Jemmu and Ksshmir,

12-12-72

%. Subject Name of Minister Dme Time taken
o.
1 2 3 4 s
H. M.
®1, Price situation . . . Shri Y. B. Chavan 13-11-72 w—CI
®2, Drought situation in the country , Shri Fakhruddin  Ali  14-11-72f ..
Ahmed .
*3, Agricultural Production Programme Shri Fakhruddin AN L 14-11-72 ..
Ahmed
v 4 Incidents at Kingsway Camp, Delhi  Shri K.C. Pant 15-11-72 C=—2Z.
on  I4-11-72.
, . Government business for the week Shri Rdl Bahadur 17-11-72 =06
v commeneing the 21st November,
1972. |} :
6. Government business for the week Shri Raj Bahadur 24-11-72 o—y
v commencing the 37th"November,
1972,
7. Mulki Rules issue . . Shrimati Indiza Gandhi 27-11-72 (el T
8. Reclease of Prisoners of War, |, Satdar Swaran Singh 29-11-72 (gl
9. Guru Qobind Singh Medical Col- $Shr' Uma Shahkar f30-11-72 Comm]2
lege at Faridabad Dikshit
. Government business for the week Shri Raj Bahadur 1-12-72 (=34
) commencing the 4th December,
1972.
11, Accidents to New Delhi Hyderabad Shri T.A. Pai [4-12-72 o—C4.
Dakshin Express and Janata
Express on the 2nd and 2rd De-
cember,; 1972, respectively.
12, Incidents which took place in the Shri K. ®. Pant | 7-12-72 Cm12
Delhi  University on 6-12-72.
13. Goverament business for the week Shri Rai Bahadur 8-12-72  cemo02:
i commenicing the 11¢h Deocember,
1972.
14. Dismissal of Shri V. P. Malhotra, Shri Y.B. Chavan 12-12-72  Cc06
former Chief Cashjer of the State
Bank of Indis, Perliament Street. -
New Delhi,
15. Finalisation of the line of controlin Sardar Swaran Singh (=08

*Statements were laid on the Table,

26



1 2 3 4 ]
f
’ H M.
V#16. Government business for the week Shri Rej Bahadur 15-12-72 0-02
commencing the 18th December,
1972,
*17. Incidents at vill uSnm and Nonari Shri K. C. Pant 15-12-72 c-o8
in Azamgarh, Uttar Pradesh.
18. Expulsion of Shri N. N. Dessi. Shti Sureridra Pa Singh  21-12-72 c-c4
irst Secretary in the High Com-
mission of India in Kampala.
19. Take over of wholesale trade in Shri Fakhruddin Ali 22-12-72 o-c2.
wheat and rice. Ahmed.
20. Action takenon the inspection report  Shri K.V:Reghvneaths 22-12-72 cse3
in the case of Belapur Sugarand  Reddy.
Allied  Indimtries Ltd.
21, Further devé ent rég‘;urding Shri Surendra Pal Sirgh 22-32-52 o-c2.
expulsion of Shri N. N. Desai,
First Secretary in the High Com-
mission of India in Kampala.
232-12-72 c-c6

22, U.S. bombing in Vietnam , .

Shri Surendrd Pul Sicgh

(if) Statements €0 information regarding Sta¥red Quéstions vnder
e Direction 76

Sl
No. Brief Subiject

Name of Minister

Date

Time
taken

*1. Correcting the answer given on
13-8-72 to Starred Question No.
261 regarding arrears of Direct
Taxes.

*2, Correcting the angwer given on
8-8-72 to Starred Question No.
123 regarding trade relations with
Formosa,

3. Correcting the answers given on
4-8-72 to Starred Question Nos.
83 and 9o regarding strike by
employees of Reserve Bank of
lnclia.

4. Correcting the answer given on
19-5-72 to Starred Question No.
902 regarding Indian space
] violations committed by Pakistan
! helicopters in Kashmir.

to Starred qusstion No., 642
' tegarding foreign exchange oar-
P ned th.mwh elrptm of films.

i

Shri K.R. Ganesh

Shri L. N. Mithaia

Shri K.R. Ganesh .

Shri V.C. Shukla

3, Cortecting the anstwer giveh on 2-5-¥2 Shri A. C. Geoige

17-11-72

17-11-72

24-11-72

30-11-72

© B-12-72

H M.

0-0Z:

o-0L

*Statements were laid on the Table,
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#§. Correcting the answer given on Prof. Sher Singh
29-5-72 tO gt:;red Question 1\}0.
1030 regarding supply o
full quanrity of m?lk bv  Delhi
Milk Scheme to catering establish-
ments in Parliament House.

11-12-72 .

19. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF

BUSINESS
Time Percentage to the
Business taken total time
H. M.
ADJOURNMENT MOTION . . . . . 431 25
BILLS~—
(a) Government Bills . . . . ) L LYY 219
(6) Private Members’ Bills, R . . . =16 4'0
BUDGETS—
(a) Railwsy Budget . . . . . 3=—22 1-8
() General Budget . . . .. a=—03 17
CALLING ATTENTION NOTICES (Rule 197) 1€=—28 91
DISCUSSIONS—
(@) Half-an-Hour Discussions (Rule 55) . Soum g8 a2
(4) Short Duration Discussions (Rule 193) . 9—17 51
MOTIONS (Rules 191 and 342) 3Be=16 209
QUESTIONS 27—=49 15°2 .
RESOLUTIONS—
(a) Government Resolution . . . 106 o6
(b) Statutory Resolution L. . .
(&) Private Members® Resolutions . . Sm=00 27
STATEMENTS (Rules 357, 372 and 277 and Direction
16} . . . . . . . . . 4==53 26
WOTHER MATTERS such as Osath or Affirmation, Papers
laid on the Table. Obituary References, Privilege issues,
Points of Orders etc. . ) . . . 15—57 87
1000

— 183==20

#Satements were laid on the Table.

w#Joint discission took place on Statutory Resolution [vide statement I6. (i), p.24)

.and motion for consideration of the connected Government Bill (vide Statement 3 i?,
S.No. 16). Time takenon joint discussion has been shown under Government

pp ato1p
lls. -

P





